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L O K  S A B H A

Thursday, July 22, 1971j 
Asadha 31, 1893 (Saka)

The Lok Sabha met at two minutes past 
Eleven o f the Clock

[ M r .  S p e a k e r  in the Chair]

O R A L  A N S W E R S  T O  Q U E S T IO N S
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T H E  M I N I S T E R  O F  S T A T E  IN  T H E  
M IN IS T R Y  O F  A G R I C U L T U R E  (S H R I  
A N N  A S A H E  B P . S H I N D E )  : (a )  a n d  (b ) .
II is a  p o lic y  o f  G o v e r n m e n t ,  r e i te r a te d  
by  th e  B o a r d  n f  th e  F o o d  C o r p o r a t io n ,  
th a t  in  th e i r  o p e r a t io n s  th e  F o o d  C o r -
p o ra t io n  s h o u ld  u t i l is e  th e  s e rv ic e s  o f  th e  
C o o p e ra t iv e s  to  th e  m a x im u m  e x te n t p o s s i-
b le . In  p la c e s  w h e re  t h e  C o -o p e ra t iv e s  
a re  e i th e r  n o t f o r th c o m in g  o r  a re  fo u n d  
to  be  to o  w e a k  to  d o  th e  w o rk  e ffe c tiv e ly  
th e  F o o d  C o r p o r a t io n  h a s  to  u t i l is e  th e
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s e r v ic e s  o f  p r iv a te  t r a d e r s  in  v a ry in g  
d e g r e e s .  I t  is ,  h o w e v e r ,  th e  e f fo r t  o f  th e  
F o o d  C o r p o r a t io n  o f  I n d i a  to  in v o lv e  th e  
C o o p e r a t iv e s  m o re  a n d  m o r e  in  th e i r
p r o c u r e m e n t /p u r c h a s e  o p e r a t io n s .
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S H R I  A N N A S A H E B  P .  S H I N D E  : 
S ir ,  th e  p r o b le m  ra is e d  b y  th e  h o n . 
M e m b e r  is re a lly  th e  f u n d a m e n ta l  p r o b le m  
u n d e r  I n d ia n  c o n d i t io n s .  W e  k n o w  b ro a d ly  
th e  fe a tu re s  o f  th e  p r o b le m  b e c a u s e  th e  
s t r a n g le h o ld  o f  th e  m o n e y - le n d e r s  a n d  th o  
m id d le m e n  o n  r u r a l  e c o n o m y  is p o w e r fu l  
e n o u g h .  W e  fo u n d  th i s  t h a t  m o s t  o f  th e
g ra in s  w h ic h  g o t in to  th e  m a r k e t  w a s
b o u g h t  by  th e  m id d le m e n  o r  th e i r  a g e n ts .  
S o ,  a p a r t  f r o m  in v o lv in g  c o o p e r a t iv e s ,  w e 
h a v e  to  e s ta b l i s h  d i r e c t  p r o c u r e m e n t  
a g e n c ie s  w ith  th e  th e  p r o d u c e r s ;  b u t  t h a t  
w ill ta k e  s o m e  t im e .  B u t w e  h a v e  a l r e a d y  
in t i a te d  t h e  p ro c e ss .
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India basts. But, broadly, our directive* to 
the Food Corporation Is, whore co-operative* 
are in a position to function, they should 
operate throu-jh co-operatives.* r* fr v c  ftflT ? w  
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SHRI ANNASAHEB P. SHINDE : We 
an  reviewing the po»iiion. We era rixmly 
convening a conference of Food Ministers of 
the various States and the very problems 
which the hon. Member has refered to would 
be reviewed ia that conference.

SHRI B. R. KAVDE: What is the 
percentage of procurement by the private 
agencies and the co-operatives and by what 
time do Government desire that ail trade 
would be through co-operatives 7

SHRI ANNASAHEB P. SHINDE : The 
latest figures available with us indicate that 
about 24 per cent of the total procurement 
is offered through co-operatives or direct and 
the. rest of it through the State Government 
agencies ; of course, most of it is through 
private trade.

SHRI SUBODH HANSDA : If it is 
the policy of the Government to procure 
riee through co-operative societies, may I 
know from the hon. Minister whether it it a 
fact that in a number of places, private 
trading agencies are allowed to procure rice 
in spite of the fact that th«re are co-
operatives because theco-operative societies 
are not allowed to procut* rice or other 
foodgrains?

SHRI ANNASAHEB P. SHINDE : If 
a a r  specific cases are brought by hon;

SHRI M. SATYANARAYAN RAO : 
May 1 know from the hon. Minister 
whether he has received complaints from the 
farmers to the effect that the Food Corpo-
ration officials at the district level are in 
collusion with the fradeii and they are 
compelling the producers whenever they 
take their paddy to them to go to the 
traders by creating difficulties ia their way, 
because they share in the profits earned by 
the traders, and if so, what action he is 
going to take against these officials T

SHRI ANNASAHEB P. SHINDE : We 
have been receiving complaints from time to 
time. As far as UP is concerned, we have 
requested the UP Government to entrust 
the specific work to the C1D of that 
Government. We also received complaints 
from the Rajasthan Government, and we 
have suggested to them that popular 
committees with representatives of the 
producers etc. be set up at mandl level so 
that they can have supervision over alt these 
operations.

Security of Tennreship to Small Farmers

♦1292. SHRI ARJUN SETHI : Will 
the Minister of AGRICULTURE be pleased 
to state:

(a) whether Government have taken any 
measure to provide the security of tenure- 
ship to small farmers to increase the produc-
tivity of land in order to achieve the plans, 
goal of 129 million tonnes of foodgrains by
1973-7* * and

(b) the measures Government have
taken to assure the farmers to get them 
maximum return in ewery rupee, tlsey spend 
on their land f  ,. i;

Member* to our notice/ 1 would be very 
happy, because I do not think that them 

; wowid not be failwes here or theie in a vast v■ 
mganisatioa wiiicb Is working on aft a!i»

THE MINISTER OF STATE IN TUB 
MINISTRY OF AGRICULTURE (S*»«t 
ANNASAHEB P. SHINDE): (0) Provisos 
for secorhy of tenure acd refutation of 
rent hav* been taken in tte :iea*acy ;. -:

ok *suj»* nodtrtrt**) by the




